GOVERNMENT
PUBLIC WORKS DE
5TH LEVEL “B”

DELHI SECRET ARIAT:

F.No.(115)

To
The Dy. Sccretary,

Question Branch,

Dclhi Legislative Asscmbly,
Qucstion Branch, Old Sccret
New Delhi- 110054,

ariat,

e Assembly (

Sub: - Reply of Legislativ
‘ble MLA

by Sh. SanjeevJha, Hon
03/01/2022.

Sir,

Kindly refer to your letter No. F.
Branch/0216 dated 24/12/2021 on t
please find enclosed hercw

ove for nccessary action at yc

mentioned ab

samec has also been sent through c-mail.

Encl: As abovc

F.No.(l15)/PWD-II/VSQ/Un-Starred(42)/202

r information to:-

Copy fo
_ 0SD to Hon’ble Minis

1 ter (PWD)

/PWD-II/VSQ/Un-Starred(42) /202

Un-Starred) Q
during winter ses

11(B-1
he subj

ith 100 copies of reply o
,ur end. Further, the cop

OF NCT OF DELHI
PARTMENT

WING
NEW DELHI

12141-42 pate: 3/”2]1)

42 raised

uestion No.
21 due for

sion 20

) VI/QOQO—QS/VSS/Question

cet cited above. In this regard,

f vidhan Sabha Question as

y of the

Yours faithfully,

(PWD/VS) /L&\\M
011-23392589

A
Dy. Secretary

1//3“”4"‘L Date:l?l,l:l’j-'

S
\

Dy. Secretary (PWD/V&)\/\ I:\%/

011-23392589
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